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Dr. K. L, Shrimali: The hon. Mem-
ber first asked me what were the main
items which were discussed in the
Council and 1 mentioned the main
items. I do not know what further
the hon. Member wunts to know. I
thought he wanted to know what the
functions of the examination unit
would be, and I explained to him what
their functions would be.

Shri D. C. Sharma: 1 want to know
the specific points the examination unit
will deal with. Those reports were
published severd] years ago.

Dr. K L. Shrimall: I am afraid the
hon, Member has not listened to my
answer. I said that the examination
unit would try to advise and guide
the reforms in the examination sys-
tem. The Ministry of Education has
been suggesting to the State Govern-
ments and the school boards the bring-
ing about of certain reforms in exami-
nations. It was felt by the Council
that it would be an advantage to set
up an examination unit in the Council
itself which would co-ordinate the re-
forms in the examination system. 1
do not know what further information
1 can give to the hon. Member.

Shri D. C. Sharma: What are those
special reforms that the hon. Minister
is talking about?

Mr. Speaker: A detailed examina-
tion of the proceedings of the meeting
is not called for in the House. Shall
we go into details as to why the matter
was not discussed. I am really sorry.
What is the difficulty, when a meeting
is held, to place a statement of the
proceedings of the meeting before the
House?

Dr, Eam Subhag Singh: That is the
point in question,

Mr. Speaker: I would impress on
hon. Members, and the Ministers in
particular that it is a public matter
with which they are dealing. Unless
there is something exceptionally
secret, as soon as a meeting is over,
the proceedings shall be published,
may be published, for the information
of the House.
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Pr, K. L. Shrimali: I will piace the
gs of the Council en the
Table of the House,

Shrl D, C. Sharma: I asked the hon
Minigter to lay a statement on the
Table of the House. That is my ques-
tion.

Dr., Ram Suobhag Siugh: It i3 men-
tioned in the question that a state-
ment may be laid on the Table of the
House.

Mr. Speaker: Unless there is any-
thing particularly secret, some crucial
matters which ought not to be dis-
closed, as in the case of External
Aftairs or Defence, it may be placed
on the Table of the House.

Dr. K. L. Shrimall: There is nothing
secret. 1 will place it.

Mr. Speaker: That will be the best
thing to avoid all further supplemen-
taries on this matter.
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8hri Shree Narayan Das: What were
the specific subjects in this memo-

randum?

Shri Datar: The specific subject was
with regard to the need, according to
them, of making Hind: the official
language mn the Dell administration
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Bhri T. K. Chaudharl: Is :t a fact
that for more than a century Urdu has
been the local language of Delhi, and
ia there any proposal to ousl that
language from Delhi?

Shri Datar: Urdu has also been in
use jp Delhi That also will have to
be taken into account. That was the

4 SEPTEMBER 1957

11710

reason why [ stated that thete ‘were
certain connected questions.

Dr. Ram Subhag Singh: The ques-
tion was whether for more than a
century English was the official langu-
age and whether that must continus....

Shri T. K. Chaudhuri: That was not
at all my question.
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Mr. Speaker: I have followed the
question Hon Members want to elicit
answers from the Ministers But they
are making themselves Ministers. Why
should they answer?” Hon. Members
must allow the Minister to answer,
They should also hear patiently the
question that is asked.

Shrl Datar: It 13 true that Urdu was
a language of the administration for
some time 1 do not know whether
1t was so for 100 years as the hon.
Member suggests Therefore, the ques-
tion of Urdu has also to be considered.
That was the reason why 1 stated tha¢
in considering this question of the re-
presentation, we have to take other
connecied questions :nto account as

well
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